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(Remunerative Project Cell)
p 16" Floor, Civic Centre

Minto Road, New Delhi-110002

Tel.N0.011-23226608

No. DC/RP Cell/NDMC/2021/D- || ¢ '-] Dated: g ) 12 / 52
:
'Sh. Surjeet

D-57, 2" Floor,
Sudershan Park,
Delhi - 110015. .

Sub: Allotment of North DMC authorized pa'rking site situated at “Kirti Nagar, Timber Market
MCD Plot, Karol Bagh Zone” on regular basis.

| am to inform you that the North DMC authorized parking site situated at “Kirti Nagar,
Timber Market MCD Plot, Karol Bagh Zone” for Cars/Two Wheeler/fThree Wheeler has been
allotted to you on reg_ular basis on Monthly License Fee @ Rs.98,566/+ TCS @ 2% for a period of

two years w.e.f. 09.12.2021 to 08.12.2023.

As per clause 21 of license agreement/terms and condltlons on the expiry of the period of
license/termination of the license the licensee. shall peacefuily hand over possession of the parking

site to North DMC. j/*/"( .

Administrative Officer
RP Cell/North DviC
Admlnistratwa o]
Copy to:- h?i Cell (Norty, Dy
¢ Centre; Minto |
1. Addl. Comm. (RP Cell)/NDMC: for kind information. NSW-D&IHM‘!DSU
2. Dy. Commissioner /R.P. Cell.

L

Dy. Commissioner/Karol Bagh Zone.
Assti. Comia./Karol Bagh Zone.
ACP(Trzffic} concerned/thraugh DCP.(HQ)
SHO conceried.

Office. oy, |

tn n

wr AT

Administrative Officer
R.P Cell’/MCD
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gk i (Remune‘rative’Pro]ect Cell)
‘}.‘- 16" Floor, Civic Centre
P Minto Road, New Delhi
. Tel.No. 011-23226608

‘No. DC/RP Céll/NDMCﬂm;/D- qq 8

B V/f’%ﬁ (

To

.Shy Surjeet
R/o. D-57;2 “Floor,
' Sudershan Park Ramesh Nagar,

Delhi~110015. L7

: (email:’sur eetsewicesazaz '

AT

O o de i o sz e S e e -;_;‘,_._.
e Aest 2 i o At e TR

R

P

: A

b !

V. oL ety IZEDz?AR}(INGfSITES; ’
o . FALLING"UN

T .'ADVANCE GnrmL?:ucENSE FEE.

oy W

PN T SO

e fWith reﬂerence to the e—tender wde Ntt ‘No, : D~?54 dated Mdﬂﬂm: the undersigned is .
: - vpieaseﬁ tuiin'fonn you, that your bnd found highest for pagking site of Hmﬁ DMC situated - "
s L “Kirtis Nagar. Timber Market MCD- Plot Karo] Bagh: Zone” has been accepted by the Competant ¥

. ‘Authonty Yuu have qffered an amount of Rs ’98,566/ as. MLF against MRPof RS.86,940 [

o o

.
., '_‘

’1 : _ “You: are, therefore,. d:re;ted to.pay. the requtslte amount e one month quoted advam:e -t
ki ; j:--Mohth'ty \jcense_ Fee {MLF), an- amount equalent fo 03 months qmuuas Secunty Deposit | ok o 1
-:I(excludmg EMD\aIready deposmgd online} in the. shape of I:u*.mant.'.“|)|;31=g‘~;p,-,‘r Drder i Fiyciu? of o .I by

, S, .‘._i'fcomm:ssioneriNorth Delhi Municipal* Corporatmh B FDR: “equivalent 04 montihs quote o MLF o %

> f-avour of the Comm!ssloner, North DMC wuthin Seven Days {07 days)ﬂmun‘me ot issue of thgs g
Letter of }ntent (LOI), 2s. per: the: Terms and Conditions. EMD amountax;m paid by vou for the ty
o3 abovementioned parking. site. wm be ad;usted*against Security DEpnsiL

" Letter of Intent, dulv signed; shou‘d be ec;';nmad and llpiqadedmﬁe MCD PO al: er

- submitted hdd copy i thesoffice of unders;gnﬁd as. token of your mmhm 0? days (not o

‘later than J}_i__j__ of izsue-of this LOL. The' r.llo;mcnt letter chall beissuaimm, tiercompletfon

of the relevart ic: wsiities s per terms 2nd: cengitions.

o e T PR T.W-ﬂl"‘"ﬁ o

1 : DI TLIT L AT
' Lilone witi Inerss

>

Mﬁ\! Comm’=¢.oner,

R Cell/North DiIC
inistrative Officer

R.P. Cell/MCD
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| (Remunerative Pro;ect Cell)

16™ Floor, Civic Centre
Minto Road, New Delhi-110002
Tel.N0.011-23226608

No. DC/RP Cell/NDMC/2021/D- \} 3 {. Dated: ﬂ\.y\ 2

To,

Sh. Jagtar Singh

- D-6/10, Sector — 15,

Rohini, Delhi — 110089

Sub: Allotment of North DMC authorized parking site situated at “Covered Drain Ramesh Nagar,
Karol Bagh Zone” on regular basis.

o
I am to mform you: that the North DMC authorized parking site situated at.“Covered Drain

Ramesh Nagar, Karol Bagh Zone” for Cars/Two Wheeler/Three Wheeler has been allotted to you on
regular basis on Monthly License Fee @ Rs.5,55,000/+ TCS @ 2% for a period of two years w.e.f

TSI

As per clause 21 of license agreement/terms and conditions on the expiry of the period of
license/termination of the license the licensee shall peacefuliy hand over possession of the parking

site to North DMC.
%_y‘y’ |

Administrative Officer
" RP Cell/North DMC

: Admlmstratwe Offi
g ic
Q’_EY_tQ._' : . : c - RP Cell {North DMC)
Addl. Comm. (RP Cell)/NDMC: for kind information, 'Vlﬁ ‘Centre; Minto Ro

Dy. Commissioner /R.P. Cell. ew-Delhi- "0002

'Dy. Commissioner/¥arol Bagh Zone.
Asctt. Comm./Yarol Czgh Zone.
ACP(Treific) conce red/through DCP (HQ)
SKRO cancsine .

Ofiice con W

-t t:'}m.::-.s.u[\!!-'

A

Administrative Officer
R.P. Cel/MCD
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o g

“(Remunerative ""EJ“‘ Cell) 16™ Floor, VI Centre
' * Minto Road, New Delh| -
Tel.No.011-23226608

—if .?_: .

AP NC/AP Cali/iy ome,rzgéigo:;_(f}f;if: i

To

Sh. Jagtar Singh Gy

D-5/10, Sector-15, Rohlal, -

Delhi- 110089, '

(email: jagtarsmghprop@yahoo.com)

LETTER OF INTENT (LO_I

FO__SUCCESSFUL" (H-1) alooﬁns AN ~_RESPECT OF - :E-TENDER _VIDE NIT_NO. DC]/RP
ZELL/NOMC zoi_’.l D-754 DATED_04.10.2021 FOR. A'-LOTME“T OF AUTHORIZED PATIING iy

now.ucemommwucewsuﬁe s : s

With reference 10 the e-tender vide Nit No. D-754 dated 04 10. ‘*021 thc underﬁisntd 'J al :

p‘ Jeo' to miorm you. that your bld found highest for parklng site of North DMC situated Bl

You have oifme(i an amount ol’ Rs 5 55,000/- as MLF : "e"inst MRP of Rs. 3; 19 320/- : _ o

You aie, therefore, directed to pay the requisite amount i.e one month quofetl advance
Monihiy License Fee (MLF), an amount equivalent 1003 months quoted MLF as S-_cunty Depqsnt
excluding LMO. zlrcady deposited online} in the' shape of Demand Oraft/Pay Order m fawour,ol
'“o nmissioner/tvorth Delhi Municipal Corporation &-FOR equlvaient 04 months quoted M?.F' In
favour of the Commissioner, North DMC, within Seven Days (07 days) from the date orissue of thl,
Letter of Intent (LO!) as per the Terms and- Condmons EMD amount aiready paid bv \/ou for ti*e ;
abovementioned parking site will be adjusied agalnst Security Deposit b

_"hin;O?' days.(not
'.after completion )

"-c- 5
niof oul;ﬁacceptanceb.
,gﬁ Ly

Fo ‘;JAGTA -SIN

R.P, ',"Ceilf North oMc

Depubf Commissmner, ¢ 3
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Civic CendreThim 5 Read
New-Deihi-110032

ML

' ,Admmé%ve,gmggr AR

—————

it e sy s h

\ Administrative Off
Pl - = = r‘.B“"\nGE




16™ Floor, Civic Centre
Minto Road, New Delhi-110002
Tel.N0.011-23226608

" No. DC/RP Cell/NDMC/2021/D-] | Z- &= bated:. //z', /2/

-

‘;4 i To, .

Sh. Sushil Kumar Singh

R/o 178/A, Street No. 4/2,
|  Karawal Nagar Extn.,
. pelhi—110092.

Sub: Allotment of North DMC authorized parking site situated at “Tanga Stand Moti Nagar,
Karol Bagh Zone” on regular basis. i

' - | am to inform you that the North DMC authorizgd parking site situated at “Tanga Stand Moti

Nagar, Karol Bagh Zone” for Cars/Two Wheeler/Three Wheeler has beenallotted to you on regular

basis on Monthly License Fee @ Rs.1,75,333/+ TCS @ 2% for a period of two years w.e.f. '_'4 ;g‘m
to & }121 2% |

; As per clause 21 of license agreement/terms and conditions on ﬂﬁexpiry of the period of
license/termination of the license the licensee shall peacefully hand over possession of the parking
' - Vi

site to North DMC.
| ' { W*\g‘f

[ .
Administrative Officer
RP Cell/North DIVIC
Copy to:- | Administrative Office
i ; _RP Cell (North DMC)
.- Addl. Comm. (RP Cell)/NDMC: for kind information. Civic Centre; Minto Road

. Dy.Commissioner JR.P. Cell. New-Delhi-110002

1
2
3. Dy. Commissioner/ Karol Bzgh Zone.
4. Asstt.Comm./Karol Baglesone. -

5. ACP(Trztiic) concernec/itough DCF (HQ)
6. SMO crmecited.

~dfice o7
L

Administrative QOfficer
R.P. Cel/MCD
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 Office of Deputy C‘ommlssxoner
: (Remuneratlve Project Cell)

16™ Floor, Civic Centre
Minto Road, New Delhi-110002
‘ Tel.No0.23226608 | |
i . -4 e ; e '_
! . No. DC/RP CelVNDMCfZOZND 02 ?'5/— Dated: 60 / (_r / d 6 LL
‘ i y : -: : TO, . s . gl .

- M. Jai GancshaEnte:pnses Ned S b _
(Prop. Sh, Vijay Kumar) . : Fagy Saion ot R . i Ty
T-346, Gautam Street No. 9, Bl TR I e

- SeeIam;;ur Bha_;anpura, Delhi-110053

' EMall id: - jai ga_ncshacntc;pngcgﬁ@mall com

g 4 4 - Sub; -Ailofme'ﬁt of Norih DMC ."au orized..' arkln slte

: Com[:_ilex, Karol Bagh Zone on rggglar basis. .

Ref:- NITNO-1419 dated 11 02 2022 -

: x =5 I am to inform you that the North DMC aumonzed parkmg srte Karampura Commerda] '
Complex, Karol Bagh Zone for Cai/Two Wheeler/Three Wheeler has becngi]]gtted to you' on

- regular basis on Monthly License Fee @ Rs.1,77,777/+
w.ef z!g!;zgg to_ 2]

TSR ey

sntuated af I(a :

TCS@Z% forapenod of two years .

~ As per clause 21 of license agreemeut/tcrms and condluons on the explg of the. penod of oy

hcense/tenmnatlon of the license the hcensee shall

peaceﬁllly hand over possossm of the parkmg R
SltCtONOrthDMC; gyt PR IT AR I 3 o]
WL _ : IR e T e Aﬂmllﬁltrahve Off'cer gt
s~ : ' i R o g ﬁﬁdﬁ%’!@t‘?a we%cf‘ﬁcer 3
&5 s 1. -‘Dy. Commlsmoner/KarolBathono S BT S T s CWIBCentre Mmto Rot.d
' Oy 0 Commiissioner ofPohce Conccmcd WRES S NﬂWDelh 110092
RN 3. ACP.(Traffic) Concerned. -~ S ¢ Rl i ;
e s U ey Ka-olBagh Dclhl R P
B S TS Office ('Dp} T L @

Admimstratlve Oﬁi
P Ce!lfMCD
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" 16"™ Floor, Civic Centre
Minto Road, New Delhi-110002
Tel.N0.23226608

No. DC/RP Cel/NDMC/2022/D- 288 I Dated: ] ¢ ]_ﬂ 222

To,

Sh. Jagdamba Singh

296-B/12, Second Floor,
Amritpuri, Garhi East of Kailash,
New Delhi-110065.

E Mail ID- iagdambas'gngZ@gmaiLcom

£
LY

Sib: Allotment of North PMC authorized parking sife'-situsz-ted at Covered Drain
Sudarshan Park, Karol Bagh Zone on regular basis.

Ref:- NIT No-1419 dated 11.02.2022

1 am to inform you that the North DMC authorized parking site Covered Drain Sudarshan
Park, Karol Bagh Zone for Car/Two Wheeler/Three Wheeler has been allotted to you on regular
basis on Monthly License Fee @ Rs.10,55,788H+ TCS @ 2% for 2 period of two years w.e.f.

I‘J!#Bm, to

As per clause 21 of license agreement/terms and conditions on thie expiry of the period of
license/termination of the license the licensee shall peacefully hand over possession of the parking X
site to North DMC.

Administrative Officer
RP Cel/North DMC
Copy to:-
Dy. Commissioner/Karol Bagh Zone.
Dy. Commissioner of Police Concerned.
ACP (Traffic) Concerned. '
SHO, P.S. Concerned.
Office Copy.

w s BN

Administrative Officer
R.P. Cell/MCD
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J =, !&d*e /4 _ —~
Nn.bclapmiVNDﬂt{QﬁM/ g.& 4 . ._.,_w / J/ Ll 5
Yo
$h. Jagdamba Singh
296-8/12, Serond Floor, "
Amritpurl; Garhl, Eastof katfash,
 New Delhl~110085, :
[eman.laxdamba:lnahz@mll.mm) ;
OF INTENT {LO) :
FOR__SUCCESSEUL. (H-1) mesns AN «nsspscr OF gveNper VIDE NIT WNO. - DC/RP
cﬂUNnMc[zunm.aaig DATED 41.02.2022°FOR AL LOTMENT'OF UTHORIZED, P4 '

- ON:REGULAR BASIS Dn.mmem'op '

" FALUNG UNDER.-THE_JURISDICTION OF; NOR
ADVAN CEMONTHLY. LICENSEFEE, .

Wlth eferante to. tfle‘e-tander yide:Nit No. D419 dated 11.02.2022, the @rdersigned s

pleased to Informiyouw that; your bid found” highest’ for park!ng site of North DMC situated a1

* wppyered Dralif SudershariParl; Karol Bagh Zone” has baen accepted by'the Competent Authority.
"You have sfferedafi ammtofks.m,ss,?aaf-asm agalnstMRPﬁfas.E.EGAx%.

You are, therefore; difected ta pay the requ!s‘ite’ amolifit Le. one’ munﬁquomd advance |
Mon’dﬂy License’ Pear{MLFjgn-amount equiva!enf ¥ 03 wionthe quotdd MUF e Séeirrity DEposit
Hexcluding EMD affead*(‘depbslteﬂ online) In'the shape of Demand OraftfPayOnler in fatour of
*ﬁommlss‘ionerfﬂarm neﬁ}!hﬂdﬂdpalsmmowﬂm.&a FOR equivileat 04 maits quoted: MLF in
-2 AVOUFA u’f,the (:omm[ss{a tie r.'Ha&haBMC, ‘Withlh-Seven Days:(07 days] from ihediate of Issue of this
' lgttér.zoantedt l.Ul}, 88 peﬁth biter s‘and ‘comditlons. -EMD-athount atreadypdd by you forthe-
#3boverentianet n sh il d]ﬁ&iﬁﬂ’agﬂhsﬁeﬁﬂﬁwnepoﬂh £

etter; ofﬂn‘ent: ﬂﬂl&&slzne'f' S
_ ,smeItiEd hard-’oop\; (Q E&l"'ﬁc‘ g.*of;unde;stgned amokm dﬁvm;coeptammn 07 days (nat -
. ﬂaienham‘! ujayof T«sue‘c:r;fﬁ@fw Thmli’ntmenﬂeuershall'he Issuedtoymiafier completicn

B f e re!e\?ant formalities wpen{e'Yms"anE{ tatrdltlons
: i "'.!.'-" e '1‘\\,..\ 5 J,B\b; P

W AL
T iR

8 oy PN e rowamJ AMB SASINGE
Slgnatute b ATCEptantes i . e
‘{Along with Stanip) s : £ r\;opf

: --‘__‘%- _ Plcp 2

. ; oo . . Bepeity Cammlsslcncr
s 0 ) P, Cell/Norih D
Ad : 1 "
mfmstratWE
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1 9
(Remunerative Project Cell) :
: : 16“‘-Floor, Civic Centre
) Minto Road, New Delhi-110002
: £ Tel.No.011-23226608
No. DC/RP Cel/NDMC/2021/D- §0'F : Dated: Juy fyy [,
Ty e
M/s Binay & Co., : : »
(Prop. Sh. Binay Kumar Jha)

R/0-19, Near Radha Swami Satsang Vyas,
Kanjhawala, North West Delhi, Delhi-110081.

(email: binayjhal735@gmail.com)

Sub: Allotment of North DMC authorized arking site situated at Kirti Nagar,Marble Market

Karol Bagh Zone on regular basis. : SRR . -

 lam to inform you that the North DMC authorized parkihg site at Kirti NagarMarble Market, -
- Karol Bagh Zone for Cars/T' wo Wheeler/Three Wheeler has been allotted to you on rcaar basis on
Monthly License Fee @ Rs.72,500/+ TCS @ 2% for a period of two years w.e.f. |8}¥

ﬂbplz} ; '

As per clause 21 of license agreement/terms and conditions on the expiry of the period of -
licenise/termination of the licens

e the licensee shall peacefully hand over possession of the parking

site to North DMC. :
Admn. Officer *
: RP Cell/NDMC
Copy to:- - . ‘Administrative Officer
.- : Y- o : . RP Cell (North DMC) . *
1. Addl. Comm. (RP Cell)/NDMC: for kind information. Civic Centre; Minto Road
2. Dy. Commissioner /R.P. Cell. : : " New-Delhi-110002
3. Dy. Commissioner/KB. Zone. S e RS A S YR i :
4. Asstt. Comm./KB Zone, Faoehein? o el Sl
5. ACP(Traffic) concerned/through DCP (HQ) W
» 6. SHO concerned.” RTINS Sl S e ] L
: 7 _

Office copy. -

e fﬁcef
Admé“gjtcemmco
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z
4
3

No.-DC/RP Cell/NDMC/2021/D- LS Lf ‘

{Rcmuneratlve Prﬂ]ﬂctCelll P P -
. ' 16" Floor, Clvlc Centre -
Minto Road, New Delht
Tel.No.011-23226608

Dated:-l. b:z‘l 09 I}D'J»;

To
M/s Binay & Co.

.(Prop. Sh. Binay Kumar]ha) ;
. R/o 19, Near Radha Swami Satsang Vyas,

Kanjhawala, North West Delhi, Delhi-110081.
Emall: binayihal735@gmail.com -

LET‘I'ER OF lNTENT (Lot}

.FOR SUCCESSFUL [H-ﬂ BIDDERS__IN RESPECT _OF ' E-TENDER VIDE NIT HO DC/RP _
" CELL/NDMC/2021/D-302 DATED 20.07.2021 FOR ALLOTMENT OF AUTHORIZED PARKING SITES

FALLING UNDER THE.JURISDICTION. OF - NORTH DMC _ON REGULAR BASIS ON- !’AYMENT OF o
ADVANCE MONTHLY I.ICENSE FEE. -

: Wwith "refere'nce to th‘e e-tender vide Nit No. D-302 dated 20.07.2021, the endersigned is
pleased to inform you that your bid found highest for. parking site of North DMC sitwated at “Kirti

Nagaf, Marble Market, Karol Bagh Zone” has been accepted by the Competent mmmmy You have

offered an amount of Rs.72,500[- as MI.F against MRP of Rs.52,704[

You are, therefore, dlrected to pay the requisite amount i.e. one month:gmted advance

) Monthly License: Fee (MLF). an amount equhralent to 03 moriths quoted MLF “fmunty Deposit‘ .
- (excluding EMD already deposited online) in the shape of Demand Draft/Pay Ortler in favour of-

Commissioner/North Delhi Municipal Corporation & FDR equivalent 04 months quoted MLF in

favuur of the Commiss!oner, Ncrth DMC, within Seven Working Days (07 days) fronmhg date of issue _‘

of this Letter of Intent (I.OI), as per the Terms and Conditions. EMD amount 3‘|’E3ﬂyﬁid by you fm- '
the abovemenhoned parking site. will be adjusted agatnst Security Deposlt : ‘

Letter of intent, duly’ signed shou!d be scanned and uploaﬂed on- the MCD portal or
miltted hard copy: in the office of undersigned as token of your acceptance within 07 working:
‘ &af issue of this:LOI. The allotment letter shall be Issued to you after complellmof the relevant

Simalities as per terms and conditions, : e 8 : e S L=
‘ - o+ For BINAY: & CO. 4 i
"re of Accaptance' P"“’l/'““/}/ ‘“—'-'*-"Ti ” 72— )'*’\ 5, okt :
;-W[th Stamp) : e e Prop o D\\Yg .,
5" ¥ - - RRLell/North bmc
Bepulyﬂ()\méggaem\? Cel

Remunerative Plofects Ced
- “ffart Dethi Municipal Corporaiion

mﬂoar CmcCem ¢, New Delhl-2

Scamed by CamSeanner

]
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No.' AC/RPC/MCD/20227p- luqe

- In response of NIT No. 907 datqd'27.ri9,2022;- You___ 'havé: submitted er
-~ Kirti 'Nagar and quoted. MLF. of Rs, "-77,7221.7: per’ month. accepting the. Terms: a;nd.'CondltIDns_'_pf NIT uplqad_e_qqn 3

-5 MLF of each parking site shall also be payable in advance
“e ' through online portal of MCD and thereafter,

. Canrct ol b atactd o peral actonsgeerne” o et S T
.6, You'are -also réquired to. file an undertaking/affidavit that you are aware of MCD having newsoftware called -

7% Youare also. required to, use -tﬁé;‘-.‘Hah_d HeldDevice"wlth ‘installed BECIL park'lné"aﬁb'“MYPARKINGS’T'
. | IEH'._EI!’_.I'-_

R Al ather terms & conditions of allotrment /. con

16

. MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE ADDL, DY. COMMISSIONER
- REMUNRATIVE PROJECT'CELL DEPARTMENT
(25™ Floor), Civic Centre, New Delhi-11 gooz

. Dated_[$7)9. 9595

; . OFFER LETTER

Sh. Surjeet, ; Pt St e e T
D-57, 2™ Floor, Sudershan Park, .-
Ramesh Nagar, _Delhi-:l_..‘l_OOl‘.i,;_-'_ St
Email Id:- surjeetservice: 2

apk

ypﬁr E-tender bid 'fof_-parklhg.-silte at Under Flyover

- -Website of MCD; + ©

. of the firm arid-as decided by, the Competent Authority at the quoted MLF of RS, 77,727 per mionth. In line with the

accepted terms and conditions. of NIT,"'y_pg,u are required to s‘ubmit;thg‘-followmg documents and requisite fees:-

+ 1. The parking site is being offered to you for a period of three years and ftir;her extendable to another period -

. “of two years subject to satisfactory performance Of the firm and 'as_"dec_ided-'by'me_-.-_Gohjpetent Authority, .
2. This offer letter must be accepted on or-before ; o working day of issue of this; letter. Y

ou.are required to submit -
requisite - security 'deposit/performance guarantee equivalent -to 03 :months ‘MLF. Further, four months advance

license fees s to be. deposited: by Way of online paymerit in_account of Commissioner. Municipal- Corporation

: | _ come forward for taking-over possession within 7 .
- working days after completion of formalities even. then MLE will be ch

. ] _ f.then ML will be ‘chargeable from 08" working day: onward and
o corespondence, whatsoever, will be 'ente,r!:a_ined_ih-mis-regard.'._'f-'.' R el I v

| ] ' ce i respect of:every months by way-of online payment

f 2r,. the payment of MLF for.next month on or before the date of expiry of
__pred-i_»dlrj_g.monm-.fa‘!lirig':whlm 'op'erfa_;ﬁoq.éf:ﬂje.paﬂ&l’n_é site- shall be termed as illegal. .Relevant provisions .of

. Parking. Tnfotmation, Management. System" which. requirer i Information to be uploaded on website of
‘Corporation. e e i e R e N DR -

and-also
-~ Installation-of the cCTv. €amera at prominent points.of parking site, as accepted by youat the time of submission of | s
B LR A, T D PR G o LA e S TR s

all ‘ékecutq_' contract -’fé'r.;bﬁéra_tjﬁé slteallotted to 'yo';-;__ withinaperiod of 07 _wdrkirﬁé’fdays,_qf issue of this - -

: +-For this purpose, you shall submit.(in duplicate) the print of the contract agreement on Rs, '_.2100'-stamp‘_-papér-':-_-.'_

(Non = Judidial), duly signed-by authOriz_ed-représgnt_qdve3'Iolf_.yo:11r._ﬂ_rr,n.'._j-__,I SR e i e R

tract will be- gbver'ned ‘as per the NIT No:- 907_-‘ dated 27. 0,9‘.20_2_2.' s

This Issues with the prior approval of Competent Autherity, -

PG SIS R A .
£ L _Ass_istam_:_l-(;‘__ammissioner oD
T RPCRllEMEn




vic Center (25t Floor)

New Delhi- 110002.

\n reference to the above cited subject, it is to inform you that in pursuance to the offer letter

No. AGFRPC!MCDIZO'Z?.ID-1498 dated 15.12.2022

(NIT 907 dated 27.09.2022) You were declared

as H-1 bidder and above mentioned letter was-issued to you and the same wWas accepted by you-

Now, your are hereby allotted the parking site at Under Flyover, Kirti Nagar, Karol Bagh Zone

@ Rs. 111711 and the competent authority 1 pleased to allow you 1o operate the same w.ef.

3/

terms and conditions as agreed upon by you.

- gh. Surjeet . : ;
p-57, 2™ Floor, gudershan park,
ramesh Nagar, Delhi-110015.
Nob: 9939705534 _
Email id: -surieetsewices3232@gma‘ﬂ.c.om

Copy for information and necessa

1. Deputy Commissioner Police (Goncerned .
2. Asstt. Commissioner (Karol Bagh Zone)
5. ACP [Traffic (Concerned) :
4. SHO (Conc.e;med)
5 G-8 Clerk, RP Cell

Handed Over

action to:-

for the period of three years and extendable further two more years ie.3+2)onthe

PN,

: o 2l A

Assistant Commissioner
(R.P.Cell}IMCD

- pssistant Corrrmasones
. Ramuneralive Projest Cett wmet

- ~ Sh. surjee!
5T, 4nd Floa, gudershan park
merasch hagar, Delhi-440C1%

_ fhobt ‘339970{55‘.“.

T o ;,i.‘i_i,t_ig-_ﬁLs_-garfamﬁZiiigmgm ail.cot
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